U
PRATHVI COAL PVT. LIMITED

DA RAD A D

RELEVANT PARTICULARS
1. | Name of the corporate debtor PRATHVI COAL PRIVATE LIMITED -
along with PAN/ CIN/ LLP No. CIN{ U13100DL2006PTC145986 )
2. | Address of the registered office 102, 1ST FLOOR, AJNARA TOWER LSC SAVITA
e VIHAR DELHI DELHI East Delhi DL 110092 IN
3. | URL of website -
4. | Details of place where majority No Fixed Assets exist

of fixed assets are located

5. | Installed capacity of main N/A
products/ services
6. | Quantity and value of main NIL
products/ services sold in last
financial year
7. | Number of employees/ No claim
workmen Received so far.

8. | Further details including last
available financial statements
(with schedules) of two years,
lists of creditors, relevant dates
for subsequent events of the
process are available at:

prathvicoal@gmail.com (please mail)

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at:

prathvicoal@gmail.com (please mail)

10.| Last date for receipt of 18.01.2023
expression of interest

11.] Date of issue of provisional list of | 28.01.2023
prospective resolution applicants

12.| Last date for submission of 02.02.2023

objections to provisional list

13.| Process email ID to submit EOI prathvicoal@gmail.com

(RANJAN CHAKRABORTI)

Resolution Professional- M/s Prathvi Coal Pvt Ltd

undergoing Corporate Insolvency Resolution Process

Regn. No. IBBI/IPA-002/IP-N00541/2017-2018/11618

Regd. Mail-ld :-ranjanns@gmail.com

Regd.Office :-1/22, Second Floor ,Asaf Ali Road , New Delhi-110002.
E-mail(Regd.) :- ranjanns@gmail.com

Process specific emalil :- prathvicoal@gmail.com

(Address for correspondence):- 17D/522, Konark Enclave,
Vasundhara, Ghaziabad, U.P.-201012.

Date:-03.01.2023
Place:-Delhi
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CAPRI GLOBAL HOUSING FINANCE LIMITED

Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013
Circle Office :- GAPRI GLOBAL HOUSING FINANCE LTD. : 9-B, 2nd floor, Pusa Road, Rajinder Place, New Delhi-110060

APPENDIX-TV-A[See proviso to rule 8 (6) and 9(1)]
Sale notice for sale of immovable properties

E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial &ssets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8 (6 and 9 (1) of the Security Interest (Enforcement) Rules, 2002 Natice is hereby given to the public in general and in particular ta the
Borrower (s) and Guarantar (5) that the below described immovable property mortgaged/charged to the Secured Creditar, the Cclnsh'ucti'.re.fphrsiﬁl possession of
which has been taken by the Authorised Officer of Capri Global Housing Finance Limited Secured Creditor, will be sold on "As is where 187, "As is what 15", and
“Whatewver there is" on dates below mentioned, for recovery of amount mentioned below due to the Capri Global Housing Finance Limited Secured Creditor from

FORM NO. URC-2
Advertisement giving notice about registration under Part | of Chapter XX1 of the Act
[Purstant to section 37410} of the Companies Act, 2013 and
Rule 4(1) af the Companies [Autharised to Register) Rules, 2014)

1. Maotice is hereby given that in pursuance of sub-section {2} of section 366 of the Companses
At 2003, an application is praposed 1o ba made after 15 (Fifteen) days hareof but before
the expiry of 30 (Thirty) days herenafter to the Registrar at Central Registration Centre
(CRC) that M/s Zilboraire (Formerly Known as M!s Zilonaire Indial, a partnership firm may
be registered under Part | of Chapter XX| of tha Companizs Act 2013, as a Company limited
by shares.

CAPRIGLOBAL

Limited
ol : HOUSING FINANCE LIMITED

aw Deki-11000E

Bharat Rasavan

Regd. Office: 1507, Vikram T H

Email: invaslors. bel@bhacalg ww. bhas
NOTICE OF LOSS OF SHARE CERTIFICATE
Motice is hereby given that the following share certificale has been reported fo be
lost'misplaced/stolen and the regisierad shareholders/claimants therefore have
raquasied the Company for issuance of duplicate share cerlificata in liau of los!
share cerlificate:

Abgraup.Co.In

2. The principal objects of the Company are as fallows: Folic | Name of the Shareholder = Certificate  No. of | Distinctive Nos. Borrower mentioned below. The reserve price, EMD amount and property details mentioned below.
To carry on the business of manofacturing, trading or to otherwise deal in all type of Mo, Ho. Shares { From - To ) SR.| 1.BORROWER(S) NAME DESCRIPTION OF THE 1. DATE & TIME OF E-AUCTION| 1. RESERVE PRICE
Jowelries, ormaments, precious metals and stones, antigues and handicraft items, garments 0016404 | Diptiz BiswasJointly with 19727 100 | 3290041-3299140 _I_'IE.‘ 2. OUTSTANDING AMOUNT - _ MORTGAGED PROPERTY 2, LAST DATE OF SUBMISSION | 2. EMD OF THE PROPERTY
and all type of aliad business. {In brief]. Ranjeeta Biswas 1. | 1. Mr. Lokender Singh ("Borrower™) Flat No. G-4, Grownd floor, Rear Side, Built JnFnTTE S TEAE R | 3. INCREMENTAL VALUE
3. A copy of the draft memorandum of assaciation and articles of association of the proposed Any personis! who has/have and claimis) in respect of the atoresaid share | 2. Mrs. Uma Devi up on plot No. A-S0, DLF Dilshad) 3. RESERVE PRICE: Rs. 9,72,000/-
company may ba inspected at the affice: 458/459, Fatehpuria Bhawan, Ramgan] Bazar, A (&) 5] 7 | 3. Mr. Ankit Choudhary (Co-borrower) Extension-2, Bhopura, Ghaziabad, Uttar| PROPERTY INSPECTION Rupees Nine Lacs Seventy Two

cerlificate should lodge the claim in writing with us al the above mentioned
address within 15 daye from the publication of this notice. The Company will nol
thereafter be liable to entertain any claim in respect of the said share certificate

Pradesh 1. E-AUCTION DATE: I-ﬂ:l.lll.lﬂﬂ.fThuand Only).

(Betwean 3.00 P.M. to 4:00 P.M.) EARNEST MONEY DEPOSIT:

| LOAN ACCOUNT Mo.

Jaipur - 302003 (Ragasthan),
LMHLPRDOOOOIFGT?

4.  Notice is hereby given that any person objecting 1o this application may commumicate his

ohjectian in writing ta tha HEgi!TrBl at Cantral Remstration Cantre (CAC), Indwan Institute of and shall proceed 1o issue the duplicate share cerfificate pursuance to Rule B of |Rupees 14,56, 703/- (Rupees Fourteen Lacs Fifty 2. LAST DATE OF SUBMISSION Rs. 97,200/ - (Rupees Ninety
Corporate Affairs DICA), Plot No. 6.7.8, Sector-5, IMT Manesar, Gurugram- 122050 the Companies {Share Capital & Debentures) Rules, 2014, | 30« Thousand Seven Hundred and Three Only) OF EMD WITH KYC: 19.01.2023  Seven Thousand Two Hundred
(Haryanal, within 21 |twenty one) days From the date of publication of this notica, with a For EHARAT RASAYAN LIMITED Ia:_j( u::;;tﬂ.lﬂ.zﬂll DG W0 A e T 3. DATE OF INSPECTION: Only)

copy to the proposed Company at 4581453, Fatehpuria Bhawan, Ramganj Bazar, Jaipur - Sdl- e 18.01.2023 INCREMEMNTAL VALUE: Rs.

302003 {Rajasthan]. For and On behalf of {Mikita Chadha) 10,000/ - (Rupees Ten Thousand
Mis Zillionaire New Delhi, Company Secretary . Only)
Sdf- Ashutosh Goyal (Partmer) January 2, 2023. Memb. No. FC510121 For detalled terms and conditions of the sale, please refer 1o the link provided in Capri Global Housing Finance Limited Secured Creditor's website |.e. www, Caprigiobal.in/auction/

Sd/- Raghav Goyal (Pariner)
SdJ- Aditya Fatehpuriya {Partner)
Sdl- Radhika Fatehpuriya (Partner)

1. Tht Progerly is being Soldan “03 15 WHERE 15, WHATEVER THERE & WITHOUT RECOURSE BAZIS®, As such sae s wimol sy kind of wa ranlies & insamnites,

2. Particulars of the property | assis (viz extant & measuramants specfied in the E-Auction Sele Malice has bean stated to the best of information of the Secwred Craditor and Securad Creditor shall nod ba
A for amy e, misslatemenl orgmsson, Actual extan & dimensions many diffes,

3. E-twictian Sale Motics izsued by the Secured Creditar i an imvitation fo the ganaral publc to submit their bids and the samea does nat constilute end will not be deemed (o constibuie any commitment or nay
represarlation on the part of the Secundd Cradior. Inbereshed biddiers are achvized |6 penase the coples of lille deeds with the Secured Crediter and lo conduwct own independent enguiies idue diligerds abaut ha
fitla & present condition of the property | esseds and claims | dues affacting the property bafone submission of bid(s.

4, duclion'bidrg shall ooty e trough "anline electronis mode” roagh e webste Filps:Vsarses auchonliger, mel Or Auctian Tiger Mobile APP providied by the serdce providier WIS ePracurement Technologhes
Limited, Ahmedebhad who shall errange & coardinats tha entire procass of suction through the e-auction platform.

3. Thie Didcbars ey parliGpate in e-auctan 1or bidding from thelr piace of chole, Irlernet connestivity shal have b be enainsd Ery B himged Secured Creditor service prondoer shal nol be hild respansitie for
thi inteemat canractivity, nebwork problems, system crash own, power failura ete.

Dated this 2nd day of January, 2023, SALE MOTICE

A VICTORIAM VENTURES FRIVATE LIMITED (IN LIQUIDATION)
Regd Office: Association, 33, Mahm Place Dalhé Scath Dethi DL 110014
Liguidater's Address; 16, Block X Lane Ned, BrahampariDelbd- 110053

Contact 8313324355 ; E-mail; cirp. advictorismi@igmail.com

E-AUCTION UNDER INSOLVEMCY AND BANKRUFTCY CODE, 2016

Haolice s kereby given to the public in general for invitatan of expression of interast in connection
with Sala of the Corporate Deblor namely Mis. AD Vickariam Venturas Put. Limeed {in Liguidation)
[“Corparate Debtor’) as a Going Carcem, offered by the Liquidator appainted by the Honble
MCLT, Mew Delhi Bench vida ordar dated 4% Jenuary, 2022 by a-auction procsss as per datails

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

mentioned in e abie Defow,

PRATHVI COAL PVT. LIMITED

OPERATING IN COAL TRADING AT DELHI
iUnder Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Inzolvency Resolution Process for Corporate Persons) Regulations, 2016)

_RELEVANT PARTICULARS

ih& Irsglvency and Benkruptcy Baard of India (Liguidaton
WHEREIZ™ &5 15 WHAT |5~ WHATEVER THERE 15"and™ WITHOUT

ard indemnities. The bidding shall take place throuwgh online e-suction service prowvider, Link
Inlosws Pl Lid. via websibahdips s ganclions. oon

The Corporate Debtors being propesed to be soid 25 going concem a5 per Regulatan 32 (g of
rocess) Reguiations, 2016, on “A5 15

RECOURSEBASES" and as siech, the sald proposiion for disposition Is with out any kind of wasranties

slar

Carporate Debtar

___| products/ services firs
& Quantity and value of main MIL 6.
products,’ services sold in l&st

Liguidafion Commancement data Data of Order ; 4* Janﬁa x2

af Corporate Debdor

Last cate Submission of reqissite
forms, effidavits, declaralions, efc.
oy the prospective bickder Last dabe
for recaiving EMD and npddying

__ finencial year

T. | Mumber of amployees,

| workmen

B. | Further datails including last

T 7H0VR0Z3-El 17:00 hours {IST)

prathvicoal@gmail.com (please mail)

corparate debior wih the prospeclive
bidders and S&e wisitinspacton by the
prospecinag bidders post feceneng
confidential undertaking.

| process are available at
8. | Eligibllity for resalution appicants
under section 252N of the

I pratm-lmalﬂgman—.-:nm |please mail)

Code isavaikabis ol

Last date for recaiving EMD 2812023

Resoluthon Professional- M/s Prathvl Coal Pyt Ltd 14

undergoing Corporate Insolvency Resslution Process

Regn. Mo, IEBY/IPA-D0ZIP-MNE054],/2017-2018/ 11618

Regd, Mail-ld :-ranjarns@gmail.com

Regd.OMice :-1/22, Second Fioor Asaf All Boad |, Mew Delhi-11004032,

Eligibdity critenia & Oither details

imerested bidders will have to search for
mentianad campany by using eithar ana of tha

A per lerms and candilions document uploaded an
the wehsite of hitps:/www eauctions.co.in (On
gaing lo {he link hitps:faww eauclions.co.in,

fhe:
bwo

an the website. Far further darfications, please contack the undarsigned.

Date ; 03.01.2023
Place @ New Delhi

Interesled ddars ane advised o sl (heir expressson of inberest and parlicipabe alber peadin
and agreeing ta the relevant ferms and conditians document which includes the process wploads

2.

Rakesh Kumar Singala

Ll?jiﬂﬂm
IBB| Ren, Mo |BBUIPA-D02IP-HO0GE1/2017-18/1 1744

CAPRI GLOBAL CAPITAL LIMITED
{_ A PR' GLOBAL Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013

CAPITAL LIMITED Circle Office :- Capri Global Capital Limited : 9-B, 2nd floor, Pusa Road, Rajinder Place, New Delhi-110060

APPENDIX- IV-A [See proviso to rule 8 (6) and 9(1)]
Sale notice for sale of immovable properties

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8 (6) and S (1) of the Security Interest (Enforcement) Rubes, 2002 Naotice is hereby given to the public in general and in particular to the
Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditar, the Constructive! physical possession of
which has baen taken by the Authorised Officer of Capri Global Capital Limited Secured Creditor, will be sold on ™As is where is", "As is what is”, and "Whataver there
is” on dates below mentioned, for recovery of amount mentioned below due to the Capri Global Capital Limited Secured Creditor from Borrower mentioned below.
The reserve price, EMD amaunt and property details menticned beloe.

| 2. Mrs. Rajbala Sharma
| 3. Mr. Prashant Sharma
|4, M/S Jal Durgay Bullders [Co-borrower)
| LOAN ACCOUNT No. LNMEGZBO00021682

Sq Mirs, Khet/Khasra Ne. 262 & 262-B of | 3+ DATE & TIME OF THE RESERVE PRICE:
Khata Mo. 00252 and Khet/khasra no | PROPERTY INSPECTION  |rs, 1,40,00,000/- (Rupees One

263-A, Khata Mo, 00253 situated at "J'"H'EIEEL E-AUCTION DATE: 07.02.2023 Crore Forty Lacs Only).
Shehdara, Pargana Dadr, Tehwil & District| (Between 3:00 P.M. to 4:00 P.M.) EARNEST MONEY DEPOSIT:

04.02.2023

| Future Enterest, Thousand Only)

| Houwse No. 682, area admeasuring 480 5g| 1. E-AUCTION DATE: 07.02.2023 |RESERVE PRICE:

¥ds.,( (also known as Mal chand Villa, (Between 3:00 P.M. to 4:00 P.M.) Rs. 1,50,00,000/- (Rupees One
Khasra Mo, 847, Secor 37), part of 2, LAST DATE OF SUBMISSION | Crore Fifty Lacs Only).

Ehewat Mo, 731, Khata Mo, 754, khasma OF EMD WITH KYC: 06.02.2023 | EARMEST MOMEY DEPOSIT;

Mo. 645(0-15), 648(2-10), 662(0-17),|3. DATE OF INSPECTION: Rs. 15,00,000/- (Rupees Fifteen

2. |1. Mr. Abhinav Bhadana ("Borrower™)
| 2. Mr. Ankit Bhadana
| 3. Mrs. Kunti Singh
| 4. Mr. Mal Chand Bhadana
| 5. Mrs. Worship (Co-borrower)

| future interest. Faridabad, Harayana. Boundaries as

unihar:-, East - House of Sumil, West ;-
Mal Chand Market, North :- Road, South:-
House of Mr. Billu |

For detailed terms and conditions of the sale, please reler o the link provided in Capr Global Capital Limited Secured Credilors website |e. waww, Cagpriglabal.infauction
TERMS & CONDITIONS OF ONLINE E- AUCTION SALE -
1. Tha Property is baing sald an"A5 15 \WHERE 15, WHATEVER THERE & WITHOUT RECOURSE BASIS™, As such sale iswihoul any kind of wamanties & indamnifias,
2. Particulars of the property [ assts (v extent & measuramants specfied inthe E-Auction Sale Katice has been stated fa the best of information of the Secured Creditor and Secured Creditor shall nod b
answerabls for any armon, misstalementoramesion, Actual extand & dimensions may differ,
1. E-Auction Sale Modics issued by the Sacured Credfar = an iritalian fo the general pubkc o submit their bids and the sama does nat constituba end wil nat be deemed 1o constinde any commitment o ray
respreseriabon an e partof (e Secunsd Croditon Inbangsted Bickiers ane achesisd 10 panase i copies of lilke desds wih the Setured Gradilor and to cordwct oan indepencent enguries e diligencs aboul ha
fitha & present condition of the property | assets and claims  dues affacling the proparty bafiore submission of bid's,
4, Aucliondidoing shall ooy be through “onling elestronic mode” through he welbsbe Mitps sartaestauchontiges, nel Or Auctian Tiger Mobile APP provides] by the sarace provides M3 eProcurement Technologies
Limited, &hmedabad who shall arrange & coondinata tha emtira process of auction through the e-auction platform.
5. Trie bldcdars may paricpate ine-aucion for bidding from Melr place of cholce. Inerme connecthity shiall have o be ensued by badder himaed, Secured Credilor /servce peovicer hal not be neld responsible for
the inlernat conraclivity, nebwork problems, system crash own. power failura eic,
. For detals, help, procedure and onfne badding en e-aucion prospective bldders may contact the Service Providar IS E-Procurement Technolagles Lid. Auctlon Tiger, Ahmedabad (Contact no, 078-
B813ERR0/EE1 JERIT), Mr. Ram Kumar Mob. B000023297. Email: ramprasad@aucliontiger.nat,.
7. Farparticipatng in the e-zuction sale the intending bidders shauld register their name at hitps:sarfaes] auctiontiger.net wal n advancs and shall gatthe userid and passward. ntending bidders ane adviged ta
dhange only thi pastvword mmadidtely upon reteivieg & Tram e Service provider
4. For paticipating in e-suclion, intanding biddars hawe to daposi & rafundabla EMO of 10% OF RESERYE PRICE (a5 mentionad above) shall be payable by imlerestad biddars through Damand DraftEFTIRTGES
n favar of "Capri Glabal Capital Limited" on or before 06-Feb-2023,
4. The intencing bidoars should submit the duly filed in Bad Form iformat awalsle on https:iisarfaesi.auctiontiger.net) sfong with tha Demand Crafl remittance toaands EMD in @ sealed covar sddressed i tha
Authorzed Officer, Capa Gobal Capital Limited Regioral Ofce Pled no, 98, 2nd Floor, Pusa Road, Rajinder Place, Mew Delhi 110 080 tatest by 03:00 PM on 06-Feb-2023. The sealed covar shauld be super
soribied with “Bid for parlicpaling in E-bucticn Safe--in tha Loan Accounl Mo (as mentiamed abova) for property of “Bomower Name.”
100, After expery of the last date of submissaon of bids with EMD, Authosized Offcar shall examine the bids recesved by him and confinm the details of the gualified bidders (who have quoted thair bids cver and above
the reserve price and paid the specified EMD with ke Securad Creditor} 1o the servics provider MU'S eProcurement Technedogies Limiled o enable them o alkow cnty thase biddars 1o parlicipate in he onling inler-sa
Didding fauction proceedings at the date and time mentionad in E-Auctian Sale Notica,
11, Inbir-gi bicding amarg) this qualilied Badders Shall star froem thi Faghiest bad quaded by e qualified bidders. Dureg be process of inbi-Se biddng, (e will be unlimibed extersan of “100 mindles sach, L, b
and ime of &- auction shall be automalically extendad by 10 Minutas each fme ¥ bid i= made within 10 minutas from the |est extansion.
12 Bidgonce e e shisll ol be chnceled o willdrasn, Al bics rmasde nom e user i given bo boder wil e desmed bo Fave been mads by himalone
13 immadigtely upon clasure of E-Suclion proceedings. the highest bidder shad condirm the final amour of bid quotad by him BY E-Mail baoth bo the Authorised Officer, Cagpri Global Capital Limited, Regional
Difice Office/ Plotna, 98, 2nd Floor, Pusa Road, Rajinder Place, Mew Delkl 110060 and te Servios Provder lor gatting declared as succassiul bidderin the E-Auction Sale procesdings,
14. Tha succasshd bidder shall deposid 25% of the bid amount (inchuding EMD) within 24 hour of the sale, being knacked down in his favcur and balance T5% of bid amount within 15 days from fhe dale of sale by
DOFay crdenNEF TIRTGSChG fawouring Capn Glabal Capital Limited,
15 In case of dafaull in payment of above sfipulabed amaunls by the siscoasstul bidder | autlion purchasen within the shipulaled fme. the sale wil be cancalled and the amound already paid (including EMIY will ba
forfeited and the property will be again put o sale.
16 A B roquingesd G el iccaieiclul Eeclddir, hir Awthorigied Qficer inhis absalube dscralion may geanl il Srne in wnling, far degosiling B balands of s bad amounl
7. Tha Swccessiul Biddar shall pay 1% of Sale price bowards TOS (out of Sale procseds) (if applcabla) and submit TOS certificats fo the Authorized officer and the depesit the enlire amaun of sale price (afier
deduction of 1% lowards TOS) adjusting te EMD wilhin 15 working days of the acceplance of the affer by the ausherzed officern, erwillin such alher exlended tme 2 deemed At by the Authonged Dfficer, Baling
which tha earn est depositwill be forfestad.
16 Municipal | Panchayal Tames, Eleciicily dues (i any) and any olhes authorities dues (If any) has to be paid by fe successil bidoer before issiance of the sale ceridicate.  Bids shall be made taking inta
considaration of all the slatutary dues peraining o the proparhy.
18, Zale Camficate will be issued by the Authorisad Officer in favour of the successiul bidder only upan depast of enfire purchase price [oid amaunt ard furnishing fhe necessany racd in respect of payment of all
faxes changes.
20 Applicabée legal charges far convayancs, stamp duty, regisiration charges and ather incidenlal charges shall be barne by the awciion purcheser,
21, Thee Austhorized lficer may peatpont | canced I E-Suction Sake proceedings wilhaul assigrry ary reason whabsomaei, In Gase the E-fuchion Sake scheduled is pesfporsd b a later date befare 50 days rom
ihe scheduled date of =aka, itwill ba displayed anthe wabsite of the servica providar,
22 Theedecasion of the Authanged Citicar & lingl, Dindirg and unduesionable.
234l biddars wha submitiad {he bids, shal be deemed bo have read and understood the terms and condilions of tha E-Auction Sale and ba bound by tham,
24 Movable dem (F ary) bdng in the propey B nof offer with sake,
25 For further details and quaries, contact Authorisad Officer, Capri Global Capital Limited: Mr. Sushil Gupta Mo. Mo. 74004451 37 and for further inguiry Ms. Kalpana Chetanwala-TT 38039348,
26 This publication is alao 30 [ Thity| days natice iothe Boerower { Matgagar 1 Guarantors of the abowe sad loan aceount pursuant to rule B8) and 901) of Sacurity Inferest [Enforeement) Rules 2002, about hedding
afauction sale on tha abowve manboned dale ! place.

Special Instructions | Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Meither Capri Global
Capital Limited nor the Service Provider will be responsible for any lapses/ failure (Internet failure, Power failure, etc.) on the part of the bidder in
such cases. In order to ward off such contingent situation, bidders are requested to make all the necessary arrangements / alternatives such as
back-up power supply and whatever else required so that they are able to circumvent such situation and are able to participate in the auction
successfully.

Place: DELHI, NCR Date : 03-JAN-2023 Sd/- (Authorised Officer) Capri Global Capital Ltd.

f‘manm“.ep'.ln o® ©

6. For detaks, help, procesdure and eniinge Bdding on e-auction prospecie bidders may conlact the Service Provider WS E-Procurement Technalogles Lid. Auction Tiger, Ahmedabad (Contact no, 079
681368800621 J603T), Mr. Ramprasad Sharma Mob. 800-002-3207) TA-6120 0559, Email: ramprasad@auctiontiger. net,.

7. For participasing in he e-auction sale the inlending bidders shauld register their name at Mips-Usarfaes auctiontiger.net wellin advance and shall el e user ic and passwand, itending bicders are adviged o
change only the passwond immadistely wpon raceiving & from thea service provider.

8, For participating in e-suction, Intencing bidders have i deposi a relundable EMD of 10% OF RESERVE PRICE (s menticred abave) shall be payable by mleresied biddars through Demand Drafl™NEF TIRTGS
1 fawar of “Capsi Global Housing Finance Limited™ on or before 19-Jan-2023.

= :Ii':::lir:“;f\if‘;jﬁfif;':::r E;::‘T ':E;':lg'qrgcg:;ﬂi;‘é':ﬁ;;g : ;_' :“2'} :’1;“[ 'i‘:'z’“ﬂr:“}r '1:':{“"“ ?;T;“g;:’?'“'”’“ Pyt. Limited-In Liquidation 4, The Intending bidders should submit the duly filed in Bad Form {fomat avalable on hitps:isarfaesi.auctiontiger.net) aiong wilh the Demand Drafl remittance towards EMD ina sealed cover addressed fo the
) e e e e o b e e S e Cgm;agfg gbh:’fr Sl ¥ Authorizad Officer, Capri Glohal Housing Financa Limited Regional Offica Plotno, 8B, 2nd Floor, Pusa Road, New Delhi 110 060 latest by 03:00 PM on 18-Jan-2023. The sealad cover should ba super scribied
VIHAR DELHI DELHI East Delhi DL 110092 IN 3. [ Authorlly under which Corporate Regisirar of Companies-Dei & Haryana with "B for paricipating in E-Auction Sale- - nfe Loan AccountNo, _ a3 mentioned abave) for property of “Borrawer Name.” o _ o
3. | URL of website (= Debior is incorporated | regishered of Carporata Dabitar 10. After gxpiry of fhe last data of submission of bids with EMD), Authorised Oficer shall axaming the bids recesved by him and confirm the datails of the gualifiad bicdaers (whe hawve quoted their bics over and above
4. | Datalls of place where majority | Mo Fixed Assats exist 7 4. | Carparete Mendity Number UT43000L2012PTC 236633 the reserye pnoe and paid the spacified EMD wilh he Sacurad Creditor) 1o the servios provdar MUS aPracurement Technologies Limited to enabie them o allow only thase bidders o participata in the onling inler-se
| of finad as5ets are looated | : 5. | Aodress of the Registerad cffice Regd Office . Association, 38, Mehru Place Delhi bidding 'awction procaedings at the date end fime menticnad in E-Auciion Sale Notica,
5. | Installed capacity of main NS and Factory & Warks (4 any] of Ihe goulh Delhi DL 17003 11, Inter-se bidding among the qualified bakiers shall stan froe the highest bad quoted by the quabfied biddars. During the pracess of inter-ge bidding, thare will be unlimited extenskan of 107 minules each, e, the

and lima of e- auction shallbe awvomalically extendad by 10 Minutas each fime ¥ bid is made within 10 minutas from tha et exbansion.

12 Bids ance made shal net be canceded onwithdrawn. Al bids made from the wsar i given b bidder wil be deemed i have been made by him glone

13. immadiataly upon clasure of E-Auclion procasdings, tha highast biddar shall canfirm the final amaount of bid quoded by him BY E-Mad both bo the Authorisad Officer, Capri Global Housing Finance Limited,
Regional Office OMice/Platno. 98, 2nd Floor, Pusa Road, New Delhi 110068 and the Service Provider for getiing declared as suceassid bidderin the E-Auction Sale proceadings

14. Tha succasshd bidder shall depasit 25% of the bid amount (inclading EMD) wilkin 24 hour of the sale, being knacked down in his favour and balance 75% of bid amound within 15 days from fhe dale of saka by
D0 Pay crdenNEFTIRTGSIChy favauring Capn Glabal Hausing Finanoe Limied,

avallable financial statements 7. [ Duclaration of qualiied Badders | 1612023 15 In case of default in payment of above shiputated amaunts by e successful biddar | auction purchaser wihin (ha sSpulabad time, the sale will ba cancefled and the amount already paid (including EMD) wilf ba
(with schedulas) of twa years, B, | Submission of Conhdenfial Ungertaking] 13/071/2023 10 2500172023 forfeited and the property will be again pulio sale,

lists of creditars, relewant dates by tha prospeciive bidder 16. Atthe request of tha succasstul bidd er, tha Authorised Officer in his absolube dscralion may grant further fmein wiiling, far depesiling tha balarca of tha bid amount

for subsequent events of the 9. | Sharing of relevant information of the | 18/01/2023 to 25001/2023 17. The Successful Bidoar shall pay 1% of Sale price towards TOS (auf of Sale proceeds) (il apphcable) and submil TDS certificate 1o the Authorsed oficer and the seposit the entire amaunt of safe price {afer

deduction af 1% ewards TOS), adjusting the EMD wilhin 15 working days of the acceplanca of the offer by 1ba authorizad officar, o within such other axlended fime as daemed 8 by the Sutharsed Oficer, faling
which the earnest depositwill be forfetad

18, Municipal ! Panchayal Tamas, Electicily dues {if any) and any olhés authoriias dues (il any) has 1o be paid by the successh biddar bedors issumance of the sale carfifcale. Bids shall be made lsking inka
cansideration of all the statutory dues pertaining 1o the property

10.7 Last date for receipt of [18.01.2023 i _

| expression of interast 10 Date and Tima of Auction ?ﬁ'l'_'j 1_"5323' “Etf'}ﬂ“‘f _3‘-55':':'_ PM. 1o ﬁ-Fl;ﬂ Eﬁ; wikh 19, Sals Carficate wil be issued by the Authorised Oficer in tavour of the successhul bidder only upon dapos? of enfire purchase price / bid amount and furnishing the necessary proof in respect of paymenl of all
11 Date of lssue of provisional st of | 28042023 Erllr";“e-aiﬁ?:ﬂs::?l%e &JTE:'I:IIEI;.‘.Eb::Ef;.ﬁiIi:UEﬂr; E"ar?:ﬁ {axes /charges.

| prospective resolution applicants | time il bid is made within iha lasi & minutas befare 20 Applicabls legal changes far corsayancs, skamp duly, regisiration changes and alhar incidental charges shall b borne by e auchon purchaser,
12.) Last date for submission af 02,02,2023 closure of sucton 2. The Authorized officer may posspone f canced tha E-Auction Sale proceadings withaut assigning any reasan whatsoever, In case the E-Auction Sale scheduled is postponad to a later date befare 15 days from

__ objections to provisional list | e 11 Raserve Prica (INR) INR 1,60,00,000- thes schedubed dale of salks, it will be dspiaved on the wabsite of (he servics provider
13. Process email ID to submit ECH | prathvicaal@gmail.com 12| EMD INR 10,00,000/- 22 Te decision of the Autharised Officer i finad, hinding and unquestianatle.
(RANJAN CHAKRABORTI) 13| Bid Incremental Value (INR) INR 200,000/ 23, AR bidders who submiltied the bics, shal b deemied to have read and urderstood the erms and conditions of [be E-Auction Sale and be bound by them

24 Mavable iiem (i ary) being in the proparty is not offerwith sala,

25, For further details and queries, contact Authorised Officer, Capri Global Capital Limited: Ms, Swali Singh Mo, No, T4004451 318960750467 and for further inguiry Ms, Kalpana Cholanwala-
TT3B030246.

26 Thes publicalion i absa 15 (Filleen) das alice ba the Bormower | Morlgagar  Guararmars of the abowe said ian accounl pursuant 19 rle BB and 5 (1) of Securty Inbénas] [Enloncemenl) Rutes 2002, sboul

Process aﬂ:ﬁ:lﬁd}}pr;?;ﬂrgﬁiﬂ::ig ":;Plil;g;sparfs name {AD Victoriam Venures Pvi Lid holding of suction sale anthe sbove menticnad dete / place.
Date:-03.01.2023 {Address for corespondence)- 170,522, Konark Enclave, .';.ﬁ by, [d) Staba and property type. iy Special Instructions | Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Meither Capri Global
Place:Delhi wasundhara, Ghaziahad, ULE-200012,

Housing Finance Limited nor the Service Provider will be responsible for any lapses /failure (Internet failure, Power failure, etc.) on the part of the
bidder in such cases. In orderto ward off such contingent situation, bidders are requested to make all the necessary arrangements J alternatives
such as back-up power supply and whatever else regquired so that they are able to circumvent such situation and are able to participate in the
auction successfully.

Place: DELHI/ NCR Date : 03-JAN-2023 Sd/- (Authorised Officer) Capri Global Housing Finance Limited

_ CAPRI GLOBAL CAPITAL LIMITED
1:__ A P RI G I_OM Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013

CAPFPITAL LismiTin Cirche Office := Capri Global Capital Limited : 9-8, 2nd flocs, Pusa Road, Rajinder Mlace, Meaw Delhi-110060

APPENDIX- IV-A [See proviso to rule B (6) and 9(1)]
Sale notice for sale of immovable properties
E-Auction Sale Matice for Sale of Immavabla Assats undear the Sacuritisation and Reconstruction of Financial Assets and Enfarcement of Sacurity Interest A, 2002
read with proviso to Rule B (6) and 9 (1) of the Security Interest (Enforcement) Rules, 2002 Notice is hereby given to the public in general and in particular to the
Borrower [5) and Guarantor (s) that the below described immovable property mortgaged/charged ta the Secured Creditos, the Constructive) physical possession of
which has been taken by the Authorised Officer of Capri Global Capital Limited Secured Creditor, will be sold on "As is where is”, "As is what is”, and “Whatever there
is" on dates below mentioned, for recovery of amount mentioned below due to the Capri Global Capital Limited Secured Creditor from Borrower mentionad below.
The reserve price, EMD amount and property detalls mentioned below.

SR.| 1.BORROWER(S) NAME | DESCRIPTION OF THE 1. DATE & TIME OF E-AUCTION| 1, RESERVE PRICE SR. | 1.BORROWER(S) NAME DESCRIPTION OF THE 1. DATE & TIME OF E-AUCTION, 1. RESERVE PRICE
NO. 2. OUTSTANDING AMOUNT MORTGAGED PROPERTY 2. LAST DATE OF SUBMISSION [ 2, EMD OF THE PROPERTY | NO.| 2. OUTSTANDING AMOUNT : MORTGAGED PROPERTY 2, LAST DATE OF SUBMISSION| 2. EMD OF THE PROPERTY
1. | 1. Mr. Rahul Sharma ("Borrower”) Howse Bullt up on Land admeasuring 380 OF EMD 3. INCREMENTAL VALUE 1. L. Mr. Shyam Sunder ("Borrower™) Property Area Measuring 74 Sq. Yds,, Out| OF EMD 3. INCREMENTAL VALUE

2. Mrs. Divya Rani {Co-bormower)
LOAN ACCOUNT No.
LNCGCPURTLODDOODB934

Rupees 27 84,113 (Rupees Twenby-5even

Of Khasra No. 34, Killa Mo. 7/1/3, Now| 3. DATE & TIME OF THE RESERVE PRICE:Rs. 14,94,450/-
Known As House Mo, 8772, Jawahar PROPERTY INSPECTION |(Rupees Fourteen Lacs Ninety
Colony, Mouja Saran, Faridabad, Haryana, 1. E-AUCTION DATE: 20.01.2023 |Four Thousand Four Hundred

Bounded As, East: Plot Owned By Smt,  (Between 3:00 P.M. to 4:00 P.M.) Fifty Only).

AND LNMENOID00061757 5 - 5 Lakhs Eighty-Four Thousand One Hund d - :
A 51?5*:5 ;lﬁu_ 6 o Gautam Budh Nagar, Uttar 2. LAST DATE OF SUBMISSION | Rs. 14,00,000/- (Rupees 2 5 'EE'T ur 1';;'5 Em”f I“ FE'I?[ :'” Ghappan, West: Plot Gwned By S, 2-LAST DATE OF SUBMISSION | EARNEST MONEY DEPOSIT:
|Rupees 61,25,595/- (Rupees Sixty One Lacs | |OF EMD WITH KYC: 06.02.2023 | Fourteen Lacs Only) irteen Only} as on 13.02.2021 along w h North: Road. South: Gther Plot | OF EMD WITH KYC: 19.01.2023 | Rs. 1,49,500/- (Rupees One Lac
| Twenty Five Thousand Five Hundred Ninety Five | |1, DATE OF INSPECTION: INCREMENTAL VALUE: Rs. applicable future interest, ajjar, ' ! ' d 3. DATE OF INSPECTION: Forty Nine Thousand Five
| Only) a5 on 31.12.2022 along with applicable 50,000/ - (Rupees Fifty 18.01.2023 Hundred Only}

INCREMENTAL VALUE: Rs.
10,000/- {Rupees Ten Thousand
Only)

Rear Portion of Third floor with terrace of 1. E-AUCTION DATE: 20.01.2023 RESERVE PRICE:
Rear portion of third floor with one|(Between 3:00 P.M. to 4:00 P.M.) \Rs. 1,49,85,000/- (Rupees One
servant quarter bUAt up on terrace bulit up - LAST DATE OF SUBMISSION | Crore Forty Nine Lacs Eighty Five

2. 1.Mr. Sanjay Hapoor (" Borrower™)
2. Mrs. Anamika Kapoor
3. M/s Airvoice Aviations Pvt Ltd

| LOAN ACCOUNT No. LNMEGNROOOD34477 | 5R3(1-3), 664(0-11), B65(0-6), 66&(0-2), | Lacs Onl idhi actructy : 19.01.

and LNMEGNROO0051972 il e e i o INCREMUATAL VALUE: 85 obalichssebio ot re (60" | onpiot No. 5-569, Greater kalash 11, New | S0 AL o [Thousand Oaly). e

| Rupees 40,591,798/ (Rupees Forty Lacs Ninety | No, 742, Khata No. 765, Khasra Mo 50,000/ - (Rupees Fifty LOAN ACCOUNT No. 2 18.01.2023 Rs. 14,98,500/- (Rupees

| One: Thousand Seven Hundred Ninety Eight 644(1-7), GA7(2-100, 651(1-9), Mouja Thousand Only) LNCGCDELTLOOOD005113 Fourteen Lacs Ninety Eight
Only) as on 31.12,2022 along with applicable | anangnur | Tehsil Badkhal, District Rupees 2,37,21,309/- (Rupees Two Crores Thousand Five Hundred Only)

Thirty Seven Lacs Twenby One Thousand Three
Hundred and Mine Only) as on 28.10.2022 along
with applicable future interest,

INCREMENTAL VALUE: Rs.
50,000/ (Rupees Fifty
Thousand Only)

Faor detailed erms and conditions of the sale, please refer 1o the ink provided in Capri Global Capital Limited Secured Creditor's websile La. www, Capriglobal imfauctan/
TERMS & CONDITIONS OF OMLINE E- AUCTION SALE:-
1. The Property & being soid on “A5 15 WHERE |5, WHATEVER THERE & WITHOUTRECOURSE BASIS . As suchsakais wilhoutany kind ofwarranties & indemnities.
2 Faticidars af the property | assts {viz, exlent & measurements specified in the E-Auction Sala Notice has been stated 1o the bast of infarmation of the Secured Credor and Secured Creditor shall nat be
answarable for amy ernor, missladement of crissian. &ctualaxlant & dimensions may diffar,
3. E-Auction Sale Halice issued by the Secured Creditor is an invitation to the general public 1o subme ther bids and the same does not canstine and il nod be deemed to constifute any commitment ar nay
risprisin Latian on fhe o ol ihe Sesured Credilos, Inlersshid bidoers ané sdvised 10 peru se I Gopies of Blle deedds wilk e Secunsd Crod@or and 1o conduc] awn mdegrendenl engquines idue dligence abos he
title & presant candition of $he proparty / assals and claims  duas afiecting the property befare submissionof bidfs.
4. Suchorbidding shiadl cnly b2 Brgugh "onbne eleclranic mede” through the wehsite hitpssataes] auctiontger net Drsuction Tiger Mabile APP proviced by the service prosider MUS eProcurement T&mﬂﬂﬁgiﬁﬁ
Lim#ad. Ahmedabad who shall arenge & coardinaie the andire process of auction through tha e-auclion platiorme
& The bidders may paricipate in e-guction for bldding from their place of choles, Intemet connectivity shall have 1o be ensurad by biddar msell, Secured Creditor fservice provider shall natbe heid responsible for
tha indamet cormactivity. netwark prablems, systam crash can, powar faiure abc.
E. For dedails, halp, procedune and onling biddng on e-auclion prospactive bidders may contact the Serdee Provider MIS E-Procurement Technodogbes Lid, Auction Tiger, Ahmedabad (Centact no. 078
EH116850/6813683T], Mr. Ram Kumar Mab, 2000023297, Emaili ramprasad@auctiontiger.nef,,
7. Faor partcipating in the a-guction sale the inbanding bidders showid register their name &t hittps:(isarfass] auctiontiger.net wellin advance and shal get the usarid and password. Intanding bidders ara advisad o
change anly (e passaarnd imemedialely upon recesving il from Fie sardce provides,
B. For participaling in a-auchion, mlending bidders have to deposit a refundable EMD of 10%: OF RESERVE PRICE {=s manfioned ebove) shall be paysbla by intarasied bidders through Demend DrafMEFTIRTGS
in taver ol “Capri Global Capital Limited™ on or before 19-Jan-2023.
8. The intanding bidders showld submi the duly filied in Bid Farm [format available on hitps:Ysarfassi.auctiontiger-net) alorg with the Damand Draft ramitiance towards EMD in 3 sasled cover addressad (o the
Authorized Officer, Caprl Glabal Capétal Limited Regbonal Office  Plod no, 9B, Ind Floar, Pusa Road, Rajinder Place, New Delhi 1100060 latast by 0500 FM on 19-Jan- 2003 The sealed cover should be super
scrbadwith “Bid for pasticipating in E-Awciion Sala- - in fie Loan Account Ma. {as mentioned abave) for proparty of “Bormowar Mame.”,
10, After exgning of the |25 date of subimission of bids with EMD, Authansed Officer shall examine tha bids received by him and canfrm the detais of the quaified bidders {who have quated their bids over and abave
Ihe reserve price and paid the specified EMDuwith the Secured Cradibor) bo the sarice pravider MG eProcunement Technakogies Limited Soenable Sem b alow anly Ficse bidders bo pardpale in the onling inber-sa
bidding /auctian praceedings at the date and lime mensioned in E-Auction Sabe Nalice.
T, Irvhier-a bichiding Amang [he qualfie Didders shal Slarl Iram e Righe 51 bid quatesd by e gualified beders, Duning Be procisss of inker-5e bickling, Becs wil Be uriim@ed eabension of 107 minoles each. g He
end meaf a- suction shall ba sutomatically estended by 10 Minutes aach time if bid is mada within 10 minules from fhe last exiension.
12, Bicds onvoe macke shall not be cancelied arwihdravwn. 43 bids mace from the user id given o bidderwill be deamed fo have bean made by bim alone,

13, immadiataly upon closure of E-Auclion procaedings, the highest biddar shall confirm the final amawr of bed guobad by him BY E-Mai boéh fa the Authorised Offices, Capri Global Capilal Limited, Regional Office
Office/Plot no. 98, 2nd Floor, Pusa Road, Rajinder Place, New Delhi 110068 and the Service Provider foe getiing daclared as suceessil bidderin the E-Auction Sale proceadings,
14. Tha successful bidder shall degosit 25% of the bid amaunt {including EMDY) within 24 haur af the zala, being knocked downin his fwaur and balanca 75% of bid amaund within 15 days from the dabe of sale by
DOyPay orderMEFT/RTGEM hy favouring Capr Global Capdal Lindad.
15, In case of defaull n paymen] of abave Slipidated amounts by the successhd bidder | auction purchaser within ha stipulated lima, the safa will ba cancelled and the amaun| already paid finduding EMOY wall be
frefaitad and the prapesty will be again put iozala.
16, Althie requis] al e successiul Didder, e balbonged Ofcer i lg Shsolute descrabon may grant el lime in witng, (o depastng fe balance ol B bid amaun)
17. The Succasshd Biddsr shall pay 1% of Sale price fowards TDE (out of Saka proceads) fif epplicable) and submit TDE canificate to the Authorised officer and the depasit the entire emount of ale prica (after
deduction of 1% towards TOS), adjusing ke EMD within 15 working days of the aooeptance of e ofler by the authonzed afficer, or within such olhes extended lime as deemed fil by the Aughorised Offices, Talling
which the aamsast daposd wil ba foraited.
18, Muricipal § Panchayat Taxes, Elecircily dues [If ary] and any other authonities dues (if any) has to be pakd by the siccessfil Woder before Bsuance of the sale cerlificate, Bids shal be made taking inlo
consalaration of all tha stabuony duas paraining bo thea property
19, Sale Certificate wil be igsued by the Authorised Oficer in favwour of the succassiul bidder only upon deposit of entiee purch ase price  bid amount and fumesheng 1he necessary proaln respect of payment of al
lamas (| charpes
0. Apphcable legal charges for conveyance, stamp duty, regestration charges and other incidantal chargas shall be bome by the suction purchaszer
21, The Bulbanzi] aficer may pasipone | cante| Me E-Aucion Sal prooeedngs wilhdul assgning &y masen whalsieeer, [ncasa e E-Austan Sale schaduied & posipaned to o b dabe betore 15 days fam
tha schaduied date of sale, it wil be displayed on the webisia of the senice pravider,
22, The decision of the Authorised Officer is final, Binding ard unguestionable
Z3. All biddars who submitied tha bids, shall be deamad io have read and undarsiaod tha barms and conditions of the E-fwclicn Salie and be bound by fhem.
24, Mosanle (b (ifany) ving in the progerty |5 not afferwith sale
Z5. For further details and queries, contact Authorised Officer, Capri Global Capital Limited: Mr. Sushil Gupta Mo, Mo, T400445137 and for further inguiry Ms. Kalpana Chetanwala-T7 38039346,
&6, This pubbcation s also 15 (Fifleen) days. natice ba the Bornawer | Marfgagar | Guaranbors of the above sad loan apceunt pursuant 1o rule 8(8) and 9 (1) of Securty Inberest [Enforcement) Rules 2002 about
halding of auchcn sala on lha abowa menfioned dale ! place,

Special Instructions / Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Capri Global
Capital Limited nor the Service Provider will be responsible for any lapses/ failure (Internet failure, Power failure, atc.) on the part of the bidder in
such cases. In order to ward off such contingent situation, bidders are requested to make all the necessary arrangements / alternatives such as
back-up power supply and whatewver else required so that they are able to drcumvent such situation and are able to participate in the auction
successfully.

Place: DELHI, NCR Date : 03-JAN-2023 Sd/- (Authorised Officer) Capri Global Capital Ltd.
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| ASHISH KHanna S,o KrlsHan

Lal Khanna born on 07-04-
1979 residing at WZ-1034 GF
Rani Bagh Delhi have
changed my name to Aashish
Khanna vide affidavit dated
26-12-2022. 0050210912-1

We Anuradha Suri,W/0-Nitin
Suri and Nitin Suri,S/o-
Girdhari Lal Suri,R/0-A-63
B,Ashok Vihar,Phase-2,Delhi-
110052,have changed name of
our minor daughter Ishika
Suri to Aishwarya Suri for all
purpose. 0040647936-2

It is for general information
that LUZMA, aged about-46
Yrs.,wife of MOHD ANIS
QURESHI,daughter of,AZIZUR
REHMAN, residing at Plot
No.472,Phase-1, Shahzada
Bagh,Inderlok,Delhi-110035,
declare that name of mine
has been wrongly-written as
“SHAMA PARVEEN” in my
birth certificate.The actual-
name of mine is UZMA
respectively,which may be
amended-accordingly.

0040647933-6
It is for general information
that I,PARUL TEHLAN,son
of,PARDEEP KUMAR ,residing
at,45AChauk Panna Nangli
Sakrawati-Najafgarh,New
Delhi-110043,declare that
name of my-father has been
wrongly-written as PARDEEP
TEHLAN in my OBC Certificate
No:0OBC/09/967/5160/7/1/2014
/90509671155696.The actual-
name of my father is
PARDEEP KUMAR respective-
ly,which may be amended-
accordingly. 0040647959-3

I,hitherto known as VANDANA
MASSEY SINGH D/O MASSEY
CHARAN W/O BANNI SINGH
R/0O A-33,DDA Flats Vasant
Enclave, Vasant Vihar, South
West Delhi-110057 have
changed my name and shall
hereafter be known as VAN-
DANA SINGH. 0040647878-1

I,Zahid s/o-Nizamuddin,R/0
73,Ground-Floor,Pratap
Khand,Vishwakarma Nagar,
Jhilmil Colony,Delhi-110095,
have changed my name to
Zahid Hussain permanently.

0040647933-5
lLYasmin w/0 Mujahid Mumtaz
Husain R/0 H.N0.15/106,Trilok
Puri, Delhi-110091,have
changed my name to Yasmin
Mujahid permanently.

0040647935-5
LVINOD BERNANI S/O RAM
CHAND BERNANI R/O B-
205,2nd-FLOOR,LOK VIHAR,
PITAMPURA,DELHI-110034.
HAVE CHANGED MY NAME TO
VINOD BERWANI.

0040647933-1
I,Tanishq Agarwal S/o Kailash
Agarwal R/0-QU-59B, Pitam
pura Delhi-110034,have
changed my name to Tanishq
Aggarwal. 0040647936-5

I,Shajar Fatima D/o Lajawab
Ali R/0-269 Street No.14,
Jafrabad Delhi-110053,inform
that name of my has been
wrongly written as Shajar
Fatma in my OBC Certificate.
The actual name of my is
Shajar Fatima,which may be
amended accordingly.

0040647930-8
ILSUNIL KUMAR SHARMA,S/O
BHERUDAN SHARMA,R/0
A3/1701, 17TH-FLOOR,TOWER-
A3, TECHZONE-4, CHERRY
COUNTY,GH-05B,GREATER
NOIDA-WEST, GAUTAMBUDH
NAGAR, U.P.201306,changed
my name to SUNIL DADHICH.

0040647936-9
I,Rohtash,S/0 Sh.Sher Singh,
R/0-H.N0.315, Ward.No.11,
Village-Machhgar(83),
Faridabad,have change my
name from Rohtash Singh to
Rohtash for all future
purposes. 0040647930-3

I,Rajesh S/0 Dalip Singh,R/0
Quarter.No-25/0RS Police-
Line, Sector-30,Amar
Nagar,Faridabad-121003,
Haryana Have Changed my
Name to Rajesh Kumar.

0040647936-8

I,RAJESH VERMA,S/0.AMAR
NATH, ADD-ADHANA MOHAL-
LA R K PHOTO STUDIO
TIGAON, FARIDABAD,
HARYANA 121101,changed my
name to RAJESH KUMAR,for
all,future Purposes.

0040647930-5
I,PINKY CHOUDHARY,D/O
URMILA DEVI,R/0 HNO-1903,
TOWER-C,APEX ATHENA, SEC-
TOR-75,NOIDA,Gautam Budh-
Nagar,Uttar Pradesh-201301,
have changed My Name To
PINKY CHAUDHARY,
Permanently. 0040647933-3

l,Omwati W/0,No. 6356465W,
Rank Ex SEPOY Late Ram
Kumar R/o0,H/no. 93,Saini
Chopal Wali GaliVillage
Lampur, Narela,Delhi-40,have
changed my,name to Omvati
Rohilla vide-affidavit
dt.02.01.2023, before, Delhi
0040647930-2
I, ZEBA AIRAM, W/O.RUKHSAR
AHMAD ADD-A-202 SAHARA
APARTMENTS PLOT.NO-11,
DWARKA SECTOR-6, SOUTH-
WEST DELHI-110075,changed
my name to ZEBA ERAM,for
all,future Purposes.
0040647930-4
| Sahabuddin S/0, Sadi Khan
R/0 P-102 Gali No.2 Jamia
Nagar Batla House Okhla New
Delhi 110025 have changed
my name to Shahbuddin for
all purposes. 0040647905-1

) r I u r
guardianship of shri ram
Singh r/0-6/5, geeta-colony
Delhi,state that after divorce
of my mother,i under
guardianship of shri ram
singh not sh.Daljit singh.

0040647930-9
I,Mohd Ashraf S/O Muzammil,
R/0 A-1 Gali No-2,New Gobind
Pura Near-Makki Masijid
Krishna-Nagar,Delhi-110051,
Have Changed My Name To
Mohd Ashraf Ansari,
Permanently. 0040647959-4

I,Manju Chawla,W/o.Late
Sh.Mukesh Chawla,R/0.M-264
(F.F),Guru-Harkishan Nagar,
Paschim Vihar,New Delhi-
87,do hereby declare that my
name is wrongly-mentioned
as Manju in my passport,
whereas my correct-name is
Manju Chawla and same will
be used,for all,future
purposes. 0040647930-7

I,Lalit Singh,S/0-Sukhraj
R/0.House.No-40(New.No-B-
15),2nd-Floor,Street.No-2
Kotla-Village Mayur-Vihar-
1,New Delhi-110091,Have
Changed My-Minor Son’s
Name,From Yuvraj To Yuvraj
Singh Permanently.

0040647933-4
ILLALITA D/o KARTAR SINGH
R/0-257 Harijan Basti,
Bijwasan, Delhi-110061,
declare that name of mine,
has been wrongly,written as
LALITA RANI in my CTET
Certificate & marksheet
and,the name of my,mother
has,been wrongly,written as
SURESH in my DSSSB
Application Form No-
43917917.The actual,name of
mine,and my,mother are LALI-
TA and SURESH KUMARI.

0040647935-3
I,Kunwerjeet Singh S/o
Harcharan Pal Singh
Khanna,R/0 J-6/77, Third-
Floor, Rajouri Garden,New
Delhi-110027,have changed
my name to Kunwerjeet Singh
Khanna. 0040647959-2

l,Kailash Aggarwal S/o0
Hanuman Das Agarwal R/o-
QU-59B,Pitampura Delhi-
110034,have changed my
name to Kailash Agarwal.

0040647936-6
I,Jyoti D/o Narain Dass R/o-
15,Pocket-8 Rohini Sector-
21,Sultanpuri C-Block Delhi-
110086,chahege my name to
Jyoti Jethani. 0040647936-3

l,Junaid s/o0 Mohd Aziz Qureshi
R/0 7443,Gali Chotti Masjid,
Sadar Nala Road,Sadar
Bazar,Delhi-110006,have
changed my name to Junaid
Qureshi permanently

0040647935-2
ILJULLLY YADAV D/O
DHARAMVEER R/0 426,0ledha,
Olendha, Bulandshahr,UP-
245408,have changed my
name to JULLY YADAV.

0040647930-1
I,Harvinder Singh S/o0 Surender
Singh R/0-28/10,Indra Vikas,
Colony,Delhi-110009,have
changed my name to
Harvinder Singh Batra for
all,purposes. 0040647936-4

I,Harish Singh S/0-Ram
Bachan Singh R/0,E-112,
Khasra.No-77/9, Block-E,Rajiv
Nagar-Extn.Begumpur,Delhi-
110086,have changed my
name to Harkesh Singh.

0040647930-6
l,shinnie jindal D/0-Kewal
Kumar jolly, Add-L9/25 dIf
phase 2 Gurgaon Haryana
122008, changed my name to
shinnie jolly. 0040647933-2

I,Gulshan Kaur Nagi W/o
Daljinder Singh R/0,662/2,
Gali-No.1,Punjabi Basti,
Anand-Parvat, Karol-Bagh,
Delhi-110005,have changed
my name to Gulshan Kaur.

0040647936-1
l,Deepak S/O Jagdish R/O
VPO.-Kathura,Tehsil-Gohana
Distt.-Sonipat Haryana,Have
Changed my Name to Deepak
Narwal. 0040647936-7

I,Avneet Kaur Khanna,D/o
Kunwerjeet Singh Khanna,R/o0
J-6/77, Third-Floor, Rajouri-
Garden,New Delhi-110027
have changed my name to
Avneet Kaur. 0040647959-1

I,Abdul Hameed S/0 Abdul
Bari,R/0 Dariyabad PO
Doodhara, Sant Kabir Nagar,
Uttar-Pradesh-272125,have
changed my name to Abdul
Hameed Almadani.

0040647935-1

ILANIL KUMAR,S/O Ram Phal,
R/0.h.n0-190 village-holambai
kalan,Delhi-82,declare that
my name has been men-
tioned as Anil in my-minor-
Daughter Nayanshi(DOB-
12/12/2005)her class-10th
marksheet/certificate. The
actual-my-name is Anil
kumar,which may be amend-
ed-accordingly. 0040647936-10

I, Taranpreet Singh Gulyani

S/0 Kanwaljeet Singh R/0 50,
Masjid Lane, Jangpura,
Bhogal, New Delhi-110014,
Have Changed My Name
Taranpreet Singh Gulyani to
Taranpreet Singh For All
Future Purpose Vide Affidavit
Dated 28-December-2022.

0040647867-1
| Pooja Mathur W/o Manjeet
R/0 H.No0.191, Sector-9,
Bahadurgarh, Haryana-124507
declare that Pooja and Pooja
Mathur Both are the name of
one & same person. And i will
be known as Pooja Mathur for
all future purposes.

0040647901-1

| Anupma Kumari D/O, Arvind
Kuamr R/0 N 204 Amrapali
Princely Estate Sector 76
Noida 201301 have changed
my name to Anupma Patel for
all purposes. 0040647902-1
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, Zzul HusSain Syed,

Syed Hussain, R/0 H No-A-113,
Khasra No0-1498, Vasant Kunj
Enclave, Vasant Kunj, Delhi-
110070, have changed my
name and shall hereafter be
known as Sahil Shah. | have
changed only my name not
my religion. 0070820329-1

I, Sudha Kumari W/o Mr. Binod
Kumar Pandey R/o H. No. L-
504, Homes 121, Sector-121,
Noida, G.B. Nagar, Uttar
Pradesh-201307 have changed
my name to Sudha Pandey.

0040647915-1
I, Shahbuddin R/o0 P -102 Gali
No.2 Jamia Nagar Batla House
Okhla New Delhi 110025 have
changed my minor son’s
name from lzaz Ahmad to
Ajaj for all purposes.

0040647906-1
I, Sahil S/o0 Sunder Singh Rana
R/0 G-7, M-11, Mangalm
Apartment, Abhay Khand-3,
Indirapuram, Ghaziabad-
201014, have changed my
name to Sahil Rana

0070820332-1
I, Rotash Kumar, S/0 Prem Pal
Singh, R/o P-4/685, Sultan
Puri, Delhi-110086, have
changed my name to Rohtash
Kumar. 0070820308-1

I, Ravi Kant Gupta, S/o Late Sh.
Om Prakash Gupta, R/0
Apartment No. 901, Tower-21,
Adjacent Akshardham
Temple, Commonwealth
Games Village, Akshardham,
East Delhi, Delhi-110092. The
name is mentioned on my
Passport Bearing No.
Z3465931 is as “Ravi Kant”
instead of “RAVI KANT
GUPTA". | declare that my
correct name is “RAVI KANT
GUPTA” For All Future
Purposes, Vide Affidavit
Dated 30-December-2022.

0040647868-1
I, Rajkumari, W/o Hardev, R/0
392, Sector-1, Vaishali,
Ghaziabad, UP, have changed
my name to Rajkumari Sajpal.

0070820338-1
I, Pawan Kumar, S/o Ravinder
Kumar Khatri, R/0 1204,
Tower-A2, Bharat City Phase-
1, Indraprastha Yogna,
Nistauli, Ghaziabad, have
changed my name to Pawan
Khattri. 0070820336-1

I, Akanksha Verma, W/o
Navneet Chandok, R/o0 A-37,
2nd Floor, New Krishna Park,
Delhi-110018, have changed
my name to Akanksha
Chandok. 0070820302-1

I, Nirupama W/o Mr. Sanjiv
Kumar 228, GANGOTRI APART-
MENT, DWARKA SECTOR-
12,POCKET-1, NEW DELHI-
110078 have changed my
name to Nirupama Prasad for
all future purposes.

0040647878-2
I, Navneet Chandok, S/o M.R.
Chandok, R/o A-37, 2nd Floor,
New Krishna Park, Delhi-
110018, have changed the
name of my minor Daughter,
aged 16 years from Chaitanya
Charv Chandok to Chaitanya
Chandok. 0070820303-1

I, Mujahid Mumtaz Hussain s/o0
Mumtaz Husain R/0.H.N0.5/26
B,3rd Floor, Jangpura-B, Delhi-
110014,have changed my
name to Mujahid Mumtaz
Husain permanently.

0040647935-4
I, Muhammad Majeed
Siddiqui,S/o0 Muhammad
Ekbal, R/0-T-2550, Gali.No.21A,
Baljeet-Nagar, Pate Nagar,
New-Delhi-110008, have
changed my name to Mohd.
Majid Sidique,for all future
purposes 0040647873-1

I, Kapil Kumar, S/o0 Shri Niwas
Sharma, R/o H.N. R-606,
Tower- Relex, Paramount
Emotions, GHO5, Sector-1,
Greater Noida West, G.B.
Nagar, U.P.-201306, have
changed my name to Kapil
Kumar Sharma for all future
purposes. 0070820333-1

I, DISHA,D/0 Yogesh Kumar,R/0
H.No.-A-1/35, SECTOR-5,ROHI-
NI,DELHI-85,hereby declare
that DISHA BIR & DISHA both
are one and the same identi-
cal person. Therefore in the
future | shall be known as
DISHA BIR for all purposes.

0040647865-1
I, Ashima Kapoor W/o Puneesh
Ahuja R/0 H.No.-1/15, Gali
No.5 Vishwas Nagar,
Shahdara, Delhi-110032 have
changed my name after mar-
riage to Shambhavi Ahuja for
all purposes. 0040647860-1

I, Amarjit Kaur W/o Lt. Amarjit
Singh R/0-24, Silver Park,
Krishna Nagar, Delhi-110051,
have changed my name to
Amarjeet Kaur. 0040647864-1

I, Akanksha, W/o AWIJEET
KUMAR, R/o Flat No. 14051,
Tower-G-14th Avenue Gaur
City-2, Greater Noida West,
G.B. Nagar, UP-201009, have
changed my name to
Akanksha Gupta.

0070820311-1
| ZAAIM HASAN USMANI S/o
SHAHOOD AHMAD USMANI
R/0- 550, Jalvayu Vihar Sector
-21, Noida, U.P. 201301, have
changed my name to ZAAIM
HASAN for all purposes.

0040647866-1

I Surendra Singh Kalsi S/o Late
Bishan Singh Kalsi R/o0 A-12,
Sarve Sanjhi Apartment, Plot
No.8, Sector-9, Dwarka, Delhi-
110077, have changed my
name to Surinder Singh Kalsi.

0040647874-1
I Ritu Garg D/o TC Garg R/o B-
36 Mount Everest Apartment
Sector-9 Plot-17, Dwarka
Delhi-110075, have changed
my name to Ritu Gupta.

0040647874-3

oaid-d*lcl
I, Kirti W7o ROHIt SHarma D7o

Shyam Sunder Sharma R/o RZ-
S- 62 BA, New Roshan Pura
Najafgarh, South West Delhi -
110043, declare that name of
my Father and Mother has
been wrongly written as
Shyam Sunder and Manju, in
my 12th class Certificates and
marksheet educational docu-
ments The actual name of my
Father and Mother are Shyam
Sunder Sharma and Manju
Sharma, respectively which
may be amended accordingly.
0040647803-4
I,Meena W/0 Hazi Inam Munna
R/0-B-77 New Seelampur
Delhi-110053,Have Changed My
Name To Amina Begum For All
Purposes. 0040647387-7
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PUBLIC NOTICE

I, HARDIT SINGH S/o
TAJINDER SINGH R/o G-76,
near Transformer, West Arjun
Nagar, Krishna Nagar, Delhi-
110051 declare that name of my
father and mother has been
wrongly written as TAJINDAR
SINGH NAGI and JASDEEP
KAUR NAGI respectively in my
educational documents. Correct
name of my father and mother is
TAJINDER SINGH and
JASDEEP KAUR respectively

WHEREAS my clients Sh. Somdutt
son of Sh. Nand Kishor & Smt. Kavita
wife of Sh. Somdutt both residing at
70, Holambi Khurd, Holambi Kalan,

Delhi-110082, has desired and
declare that they has broken all
family relation and disowned from the
movable and immovable properties|
their son Vishal Kaushik causing
mis-behavior for ever with immediate
effect, my clients will not responsible
for any dealing with him.
Deo Raj Singh (Advocate)|
Chamber No. B-108,
Baba Guru Charan Singh Block,
Tis Hazari Court, Delhi-110054.

[ PUBLIC NOTICE |

All concerned are hereby informed through
this Public Notice that our client Ranjeet
Singh Son of Sh. Babu Ram R/o H.No.
A-139, Near Purana Barat Ghar, Shahbad|
Diary, New Delhi, North West, Delhi-
110042 has diswned and debarred his son
namely Sumit from his moveable andl
immovable properties of my client and
cancelled all his relations with them as the
aforesaid my son namely Sumit are totally|
out of his control and used to harass,
tortured, disobedient, antifamily attitude act,
irresponsible, direconsequence, physically,
mentally, economically harassed, beaten,
grave of my client's properties and cruel|

behavior with my client. My client shall not

be responsible for the same and public is
hereby informed and warmed accordingly.

Sd/-

Anil Kumar

Advocate

Office at: Ch.No.312,

Lawyers Chamer Block,

Dwarka Court Complex,

Sector-10, Dwarka, New Delhi-110075

rubLIC NOTICE

The General Public is hereby informed that m
client Mr. Saurabh Mehta S/o Sh. Ashok Mehta R/of
B-23, Panchwati, Azadpur, Delhi-110033
(Mob. No. 9250070000) is intending to purchase
the Entire Built-up Shop No. 2 on Ground Floor]
without roof rights of a Property Bearing No. 27|
Area Measuring (size 8.25” X 12.5), situated in the}
area of Village Sarai Pipal Thala, Abadi known as
Sanjay Nagar, Delhi-110033 from its owner Sachin
Rajan S/o Sh. Yashwant Kumar Rajan R/o H. No.|
D-827, Saraswati Vihar, Delhi-110034. If anybody|
is having any objection, claim, interest, dispute fo
the above intendent sale transaction, he/she ma;
contact the undersigned with the documentary proof]
substantiating his/her/their objections/claims,
details of dispute/s with seven days (07 days) from|
the date of this publication, failing which, my client]
will proceed to complete the sale transaction wit]
the above owner as if there are no third party)|
claims/objections/disputes in respect of the above]
mentioned property and thereafter no claims
objections/disputes will be entertained.
Sd/-

KSHITIJ KUMAR JHA (ADVOCATE )
OFF: A-13, SARAI PIPAL THALLA EXTEN.,|
ADARSH NAGAR, DELHI-110033|

PUBLIC NOTICE
General public is hereby informed
that my client SANTOSH GUPTA
W/O RAJESH KUMAR GUPTA
R/O 164-A GROUND FLOOR
JEEWAN NAGAR ASHRAM
NEW DELHI-110014 has severed
their all relations with their SON
namely SAGAR GUPTA and his
WIFE namely STUTI RASTOGI
debarred them from all their
moveable, immoveable properties
due to their immoral attitude &
behavior towards our client and our
client shall not be responsible for
any acts deeds done by their SON
namely SAGAR GUPTA and his
WIFE namely STUTI RASTOGI
at any point of time.

Firoz Ahmed (Advocate)
Chamber No 619, Patiala
House Court, New Delhi

LOST & FOUND

Rel: Flal Mo, 248, ODA 5FS, Hauz
Khas Apariments, 5S¢ Aurobindg
Mtarg, Hauz Khas, New Delki-110046,

Be il kmorami to &l that, the Owigingl
Conviyance Died, dabe 21,06, 2000,
in respect of the said property, vide
Begistration No, 8725, in Addilianal
Beok Mo, Volumea ko, 286, an pages
IT b T on E1.06.2000, duly
registared with the office of the Sub-
Registrar, Mew Delhi, hkas been
ksimisplaced & Heuz Khas, New
Dedbi= 100706 and nol racesale (Wl
today. That | have lodgadifled an
milormation mepar fr Je same Al
Siefion House Officar, Crime Branch,
Deatke, 50 Mo, 43004014, Dl Patiea,
vidta LR Mo, 434002023, daled
01,3023,

I arybady found. the said ariginal
docinent In fubee please contacl:
Shri Anugp Rai 5o Shi Rup Rai R4
Flat Mo, 248, OO SFS, Haur Khas
Apariments, S Aurobindo  Mang,
Hauz Khas, New Delhi-110016, P,
Mo, BE10010265 & TETEEIE213,
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Sh. Vinod Vats S/o Late Sh. Bal Kishan Sharm:
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and his wife Mrs. Manju Vats, both R/o House no
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S-683, School Block Shakkar Pur, Delhi-92, have
severed all relations with their son Sh. Prayag Vats
and his wife Mrs. Arzu due to his bad habits. Both
of my above named clients have also disowned
and debarred his said son from all their movablel
and immovable properties and have no concern
with his acts/deeds or actions. Anybody dealing
with Sh. Prayag Vats and his wife will do so af
his/ her/their own risk and responsibilities and
my clients will not be responsible for any act
deed and dealing done by Sh. Prayag Vats
and his wife namely Mrs. Arzu.
Pawan Kaushik (Advocate
Enrl. No.-D/3630/13, Ch. No. C-12
C.L. Joseph Block, Tis Hazari Courts, Delhi-110054
M. 9540526452, kaushik.pawan2@gmail.cort

— PUBEIC NOTICE

It is for the information of all general public
that my client Sh. Harish Chander Rajora S/g
Late Sh. Chhuttan Ram R/o 15/469 DDA Fla
Kalkaji New Delhi 110019, has severed al
kind of relationship with his Children
(1). Son Sh. Chetan Rajora (2.) Varun Rajord SH . R
(3). Vandana Bawa w/o Deepak Bawd
(4). Sapna w/o Parveen Rana, here after the
would be treated as debarred/disowned fron
all kind movable and immovable propertie
which he has today or would be having at the
time of his death. Any persons entering intg
any relationship /contract /agreement / dealing
with above name children of my client, the
would be responsible for their/his act (s). My
client would not be responsible / liable for the
same in any manner whatsoever.

Sd/- L The fulin EXPRESS

CHassnfleds

SUSHMA DASS (Advocate
E.NO-D/4592/2017 Ch no. 666.
Lawyer's Block District Court Saket.
New Delhi 110017

— PUBLICE NOTICE ]

Be- it kmownto—altpublic that™ my|
client Mr. Avtar Singh Arora S/o|
Late Sh. Attar Singh Arora R/o
1330, Sector-A, Pocket B & C,
Vasant Kunj, New Delhi-110070|
has disowned /debarred his son
namely Mr. Dilbahar Singh Arora &
his wife Mrs. Anu Arora from trying
to meet/contact him and severed
all  relations due to their
disobedience and bad behavior.
My client's shall not be responsible|
for their any acts and deeds in any,
manner whatsoever.
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T oV NTeToTY Of

RG(ADVOCATE)
(15. 01 1941 - 03.01.2011)
It's been 12yrs now since we lost you
but you are still alive in our hearts.
We love u beyond words & miss beyond measures.
Remembered by:

Garg Family, & Radhey Krishna Legal Aid Foundation
# 9811109663
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JITENDAR SINGH
ADVOCATE

D/4091-A/2014

Ch. No.: 237, Lawyers Block
Saket Court Complex,

New Delhi-110017

Session 1: Jan 8
Session 2: Jan 13

| Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.
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» As per candidates’ convenience

Email your request fo vaidsics@gmail.com

VAID'S ICS, DEvar

NEXT BATCHES STARTING APRIL 2023

Contact for Advt. Booking: M/s Friends Publicity Service

(M): 9212665841, 9212008155
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